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| TEM No. 104 Court No. 4 SECTION I I A
SUPREME COURT OF | NDI A

RECORD OF PROCEEDI NGS

Crim nal Appeal No.230 of 1997

Ravi ndra S. Sawant Appel | ant ('s)
VERSUS

State of Maharashtra Respondent (s)
(Wth appln. for bail and with office report)

Date : 23/01/2002 This appeal was <called on for hearing today.

CORAM :
HON BLE MR JUSTI CE K T. THOVAS
HON BLE MR JUSTICE S. N. PHUKAN

For Appellant(s) Tripurary Ray, Adv.

Vi shwaj it singh, Adv.
For Respondent (s) HW Dhabe, Sr. Adv.
SV Deshpande, Adv.
SS Shi nde, Adv.

Sss 5%

UPON hearing counsel the Court made the follow ng
ORDER

Li st next week.

Hemal at ha (HK Bhati a)
Court Master



